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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
CAUSE LIST OF B BENCH FOR 14:MAY-2026 (THURSDAY)

o BENCH WILL NOT FUNCTION SR Pt
srl |Appeal Number Assmt.  |Assessee Name CounsolNamc Remarks
TIAEYYALURPRMARY  —
AGRICULTURAL CO-OPERATIVE
1 |ITA 1335/CHNY/2026 1201819 |CREDIT SOCIETY LIMITED (E2723) __A&;_A_}h_ i
(A} EYYALUR PRIMARY :
AGRICULTURAL CO-OPERATIVE ’ QL
2 [ITA 1336/CHNY/2026 201920 |CREDIT SOCIETY LIMITED (E2723) [ ‘Q;, IDL
[A) MEYYATHUR PRIMARY
AGRICULTURAL CO-OPERATIVE
3 {ITA 1337/CHNY/2026 1201819 |CREDIT SOCIETY LIMITED (E2618) L
4 |ITA 2487/CHNY/2025  |2021-22 | [A] PRADEEP \ GBaskar |
5 |ITA 2693/CHNY/2025  |2013-14 | [A) DANFOSS INDUSTRIES PVT LTD. [ |Lalth Kumar | |
6 |ITA 3788/CHNY/2025  [2014-15 | |A]MEIYAPPAN PALANISAMY S Sridhgu b
7 ITA 3835/CHNY/2025  |2017-18 | [A] JAGANNATHAN AKSHAYA Jecintha
8 |ITA 4149/CHNY/2025  |2022-23 | [A] JAYAGOPAL RATHISH Pych.;l k’
9 {ITA 4150/CHNY/2025  |2021-22 | [A] JAYAGOPAL RATHISH 13)7]26
10 {ITA 687/CHNY/2025 2022-23 | [A] RAHUL )
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